GOVERNMENT OF INDIA
MINISTRY OF FINANCE
DEPARTMENT OF REVENUE

RAJYA SABHA
UN-STARRED QUESTION NO. 2791
ANSWERED ON-17.03.2026

GST COMPENSATION FUND TO TAMIL NADU

2791. Shri C. Ve. Shanmugam:
Will the Minister of Finance be pleased to state:

(a) whether Union Government released humongous amount of GST Compensation fund, more
than 350,000 crore, to Tamil Nadu during last five years, if so, the details thereof, year-wise;

(b) whether Tamil Nadu is among top five States of the country which received huge GST
Compensation fund, if so, the details thereof;

(c) the details of GST Collection of various States, particularly Tamil Nadu, during last three
years, year-wise, State-wise; and

(d) the details of debt burden of Government of Tamil Nadu during last five years including
current year, year-wise?

ANSWER

THE MINISTER OF STATE IN MINISTRY OF FINANCE
(SHRI PANKAJ CHAUDHARY)

(@) & (b) The details of GST Compensation and Back-to-Back loan released to top five
States/UTs, including Tamil Nadu, for the period FY 2017-18 to FY 2022-2023 (up to June

2022) is as per Annexure ‘A’.

(c) The details of gross GST Collection of various States during the last three years, year-
wise, State-wise are as per Annexure ‘B’.

(d) No such data is available.
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‘Annexure-A’ in respect of part (a) and (b) of Rajya Sabha Un-starred Q. No. 2791 for answer on 17.03.2026 regarding “GST
Compensation Fund To Tamil Nadu”.

(Rs in crore)

Back to | Back to
Back Back
GST GST GST GST GST GST loan loan
compensati | compensatio | compensatio | compensatio | compensatio | compensatio | release | release
S.N | Name of
0 State/UT on released | n released n released n released n released n released d _ d _ Total
for FY for FY 2018- | for FY 2019- | for FY 2020- | for FY 2021- | for FY 2022- | during | during
2017-18 19 20 21 22 23 FY FY
2020- 2021-
21 22
@) (2) 3 4 ) (6) ) (8 ©) (10) (11)
Guijarat 4277 8788 15558 17771 7150 5251 9222 13040 | 81057
Karnataka 7670 12465 18463 19301 9879 7966 12407 18109 | 10626
0
Maharashtra 3077 8454 18874 35627 22100 7206 11977 13782 | 12109
6
4, Punjab 5225 9764 12738 8777 4755 4793 8359 12132 | 66542
5. Tamil Nadu 1018 5366 11423 16963 11698 4863 6241 8095 | 65669




‘Annexure-B’ in respect of part (c) of Rajya Sabha Un-starred Q. No. 2791 for answer on 17.03.2026 regarding “GST
Compensation Fund To Tamil Nadu”.

(Rs. in crore)

2023-24 2024-25 2025-26 (till Feb 26)
gg"ég State/UT CGST SGST IGST TOTAL CGST SGST IGST TOTAL CGST SGST IGST TOTAL
1 [Jammu and Kashmir 2,079 2,945 1,594 6,618 2,113 2,991 1,954 7,058 2,016 2,717 1,741 6,474
2 [Himachal Pradesh 1,874 2,597 5,464 9,935 1,945 2,709 5,669 10,323 1,758 2,410 4,558 8,726
3 |Punjab 5,795 8,406 9,483 23,684 6,495 9,193 10,579 26,267 6,397 9,041 9,854 25,291
4 |Chandigarh 526 689 1,537 2,752 582 777 1,510 2,869 568 721 1,524 2,813
5 [Uttarakhand 3,861 5,415 9,824 19,100 4,046 5,847 10,648 20,541 3,722 5,632 8,496 17,751
6 [Haryana 15,813 20,334 59,726 95,873 18,165 23,285 70,034 111,484 17,883 22,795 69,067 109,745
7 Delhi 13,254 15,647 36,232 65,133 15,156 17,788 42,706 75,650 15,256 17,576 41,288 74,120
8 |Rajasthan 13,710 17,531 17,081 48,322 14,639 18,736 19,377 52,752 13,700 17,625 17,568 48,893
9 [Uttar Pradesh 23,824 32,5634 29,779 86,137 26,328 34,845 34,462 95,635 24,816 32,340 33,429 90,585
10 [Bihar 5,025 8,535 2,418 15,978 5,431 9,925 2,774 18,130 5,103 9,392 2,993 17,488
11 [Sikkim 317 420 2,969 3,706 307 399 3,356 4,062 365 459 2,608 3,432
12 |Arunachal Pradesh 509 628 168 1,305 465 567 167 1,199 539 659 162 1,361
13 [Nagaland 242 307 116 665 238 296 124 658 279 349 129 757
14 [Manipur 250 346 72 668 248 348 102 698 247 324 93 664
15 [Mizoram 181 273 45 499 193 264 53 510 132 192 61 385
16 |Tripura 387 512 152 1,051 450 578 162 1,190 415 535 163 1,112
17 [Meghalaya 491 607 1,137 2,235 529 646 1,003 2,178 519 642 981 2,143
18 [Assam 4,739 6,010 3,820 14,569 5,118 6,533 4,346 15,997 4,752 6,198 4,317 15,267
19 [West Bengal 19,267 23,436 15,308 58,011 19,790 24,085 17,552 61,427 19,082 22,738 17,735 59,555
20 [Jharkhand 6,309 8,840 12,650 27,799 6,780 8,923 13,320 29,023 6,639 8,550 11,540 26,729
21 |Odisha 13,823 16,455 15,102 45,380 14,677 18,108 17,957 50,742 13,340 17,088 15,942 46,370
22 [Chhattisgarh 6,890 8,175 12,101 27,166 7,498 9,344 12,776 29,618 7,163 8,473 11,653 27,290
23 [Madhya Pradesh 10,336 13,072 11,211 34,619 11,277 14,031 11,823 37,131 10,704 13,221 11,421 35,346
24 |Gujarat 34,753 42,371 40,020 117,144 37,931 45,540 44,865 128,336 37,741 44,678 40,816 123,236
25 |Daman and Diu 1 1 2 4 - - 1 1 0 0 0 0
26 |Dadra and Nagar Haveli 512 661 3,153 4,326 584 737 3,083 4,404 585 721 2,904 4,210
27 [Maharashtra 86,258 100,843 109,787 296,888 98,729 113,769 121,415 333,913 97,218 111,408 120,280 328,906
29 |Karnataka 33,321 40,969 54,123 128,413 36,905 45314 59,550 141,769 36,990 45,498 62,197 144,685
30 [Goa 1,818 2,352 2,264 6,434 2,073 2,609 2,417 7,099 1,958 2,434 1,977 6,369
31 [Lakshadweep 16 19 10 45 7 9 5 21 4 7 11 22
32 |Kerala 10,805 13,967 5,848 30,620 11,763 14,885 6,375 33,023 11,996 14,630 6,249 32,874
33 [Tamil Nadu 31,693 41,082 39,807 112,582 34,283 46,318 41,244 121,845 33,715 43,424 42,141 119,280
34 [Puducherry 333 509 1,786 2,628 364 553 1,935 2,852 368 530 1,548 2,447
35 épa%%rgan and Nicobar 157 206 63 426 180 228 72 480 172 213 122 508
36 |[Telangana 15,513 20,012 17,868 53,393 16,893 21,292 18,454 56,639 16,410 20,517 18,091 55,018
37 |Andhra Pradesh 10,687 14,008 16,206 40,901 11,201 14,488 16,293 41,982 10,763 13,796 14,065 38,624
38 [Ladakh 188 250 42 480 211 276 56 543 189 255 58 501
97 [Other Territory 156 231 2,227 2,614 179 208 2,086 2,473 256 347 1,899 2,502
99 [Center Jurisdiction - - 2,507 2,507 - - 3,275 3,275 - - 4,090 4,090
(GDST Cotl_le)ction 375,713 471,195 543,702 1,390,610 413,773 516,444 603,580 1,533,797 403,760 498,033 583,773 1,485,567
omestic

GST Collection (Imports) - - 483,086 483,086 - - 521,753 521,753 - - 541,396 541,396
TOTAL GST Caollection 375,713 471,195 1,026,788 | 1,873,696 413,773 516,444 1,125,333 | 2,055,550 403,760 498,033 1,125,169| 2,026,963




